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the compilaeticn and publication of
‘Who is Who' in Indian literature?

The Minister of State in the Minis-
try of Education and Beleatific Reo-
soarch (Dr. K, L, Shrimaii): A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix IV, annexure
No. 38.]

Shri Wedeyar: What is the proce-
dure adopted by the Sahitya Akademi
to compile literature about writers—
wil a few selected authors be
appreached or the writers themselves
will have to write ito the Sahitya

Akademi?

Dr. K. L. Shrimali: The procedure
that is adopted by the Sahitya Aka-
demi is to contact all Indian writers
in Indian languages as well as English.
They are requested to fill in the print-
ed forms. These are checked by the
Advisory Boards in various languages,
and they make final selection.

Shri R. Narayanasamy: 1 want to
know whether they have advertised in
newspapers sufficiently in getting to
know about intellectuals and writers
who are unknown in some places.

Dr., K. L. Shrimall: I do not have
that information, whether this was
advertised. But I expect the Sahitya
Akademi has taken adequate steps to
see that all the writers are informed.

Shri Ranga: Will Government at
least issue a Press Note instead of
depending on the Sahitya Akademi
taking some steps that they wish to?

Dr. K. L. Shximali: The Sahitya
Akademi is an autonamous body and
I would communicate that suggestion

to the Sahitya Akademi.

Shri R. Narayanasamy: I want to
know how they are collecting the
gketches of the scholars and learned
persons living in the remote places.

Dr. K. L. Shrimali: The Sahitya
Akademi contacts these writers in
various languages, whether they are
remote or near. ] think it is their
function to do it

Shri Tangamani: May I know whe-
$her the Sahitya Akademi receives
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these forms from the individusls or

through various recognised organisa-
tions, because I find 3,400 forms have
‘been received?

n]x;x.x. Shrimall: From the indivi-
dus
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8hri R. Narayanasamy: Who is the
Editor-in-Chiet of this ‘Who is Who'?

Dr. K. L. Shrimali: The Sahitya
Akademi itself edits it.
Mr. Speaker: The hon. Member

wants to know who is the Editor-in-
Chief,

Dr. K. L. Shrima}i: Formerly, there
was & proposal that it should be edited
by Shri R. R. Telkikar of Bombay; but,
later on the Sahitya Akademi decided
that they would edit it in consultation
with their Advisory Board.

Admlnhtrative Tribunals

Dr. Ram Subhag Singh:
Will the Minister of Law be pleased
to state:

{(a) whether it is a fact that Gov-
ernment h&ve under consideration a

,l“&{sm SMvananjappa
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proposal to st up edmirnistrative tri-
bunals in different States as Central
Government agencies to decide re-
wvenue disputes and matters relating
to conditions of service and discipline
of Government employees;

(b) if so, when these tnbunala will
be set up; and

(c¢) their main features?

The Minister of Law (Shri A. K.
8en): (a) Yes, Sir.

(b) and (c). Since the matter is
opnly under consideration snd the
recommendations of the Law Commis-
gion are awaited in the matter no final
decision has been reached. It is not
possible for me to say when these
tribunals will be set up or what will
be their main features.

Shri Shivananjappa: May 1 know
whether Government proposes to
introduce a Bill in this House incorpo-
rating these views?

8hri A. K, Sen: Once the Govern-
ment reaches final conclusions in the
matter, Government will undoubtedly
undertake necessary legislation.

Mr. Speaker: Dr.
Singh.

Dr. Ram Subhag Singh: Because the
recommendations of the Law Commis-
sion are awasaited, 1 do not think it
necessary to put any further question.

Shri Ayyakannu: In case they set up
a Tribunal will the hon. Minister
instruct the body to keep in view the
representation of Scheduled Castes in
the services?

Shri A. K. Sen: As 1 have already
stated, the entire matter is under the
consideration of Government. Once
final decisions are reached in the
matter, the guestion of personnel will
certainly be taken into account.

Factories in Rourkela Project Area

*1449. Shri Sanganna: Will the
Minister of Steel, Mines and Fuel be

pleased to state:
{8) whether it is a fact that the
Governmen' of Orisea hav- proposed

Ram Subhag
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to open factories in the Rourkels Steel
Projeet area;

(b) if s0, what are these factories;
and

(c) whether the Government of
India have approved the proposal?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (u) Yes,
Sir.

(b) At present, the State Govern-
ment have started a temporary Saw
Mill at Rourkela.

(c) The Saw Mill was started with
the approval of Hindustan Steel
Private Limited, Rourkela.

Shri Sanganna: Will the Govern-
ment of India be giving any assistance
to the Government of Orisas for this?

Sardar Swaran Singh: I do not think
they asked for any financial assistante
for & saw mill because they weare
utilising local timber and they do not
require much of an investment either,

Shri Panigrahi: What are the pro-
posals that the Government of Orissa
have submitted to the Government of
India with regard to other factories in
the Rourkela area?

Sardar Swaran Singh: One of the
proposals which have been put for-
ward by the Orissa Government is to
have an Industrial Estate established
there where they could afford facili-
ties to intending industrialists who
might be wishing to start some small
scale industry in that locality.

Shri Supakar: The answer to part
(a) is not complete, The hon. Minis-
ter does not say what other facilitieg
are going to be given. He says, Yesa'
May 1 know what factories the Gov-
ernment of India themselves are pro-
posing to open at this place?

Sardar Swaran Singh: The Govern-
ment of India have no proposul to start
any other industry at the moment out-
side the perimeter of the Steel Works
proper; inside the Steel Works thére
are a number of ancillary industries
also.





